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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
. /\;k‘“’ P \ ORIGINAL APPLICATION NO. 665 OF 2025

/. NOTARIAL'™ \ i

.J.

"' IN THE MATTER OF:
’ P ~»_’.lagan Prasad Tehriya .... Applicant
e Versus
NOTARIAL
i State of U.P. & Ors. .... Respondents

AFFIDAVIT ON_ BEHALF OF RESPONDENT NO. 2,
UTTAR PRADESH POLLUTION CONTROL BOARD

I, Amit Mishra aged about 45 years, S/o Shri D.P Mishra
presently posted as Regional Officer, Uttar Pradesh Pollution
Control Board (hereinafter referred to as UPPCB), Agra, do hereby

solemnly affirm and state on oath as under:

1. That in the official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and
as such I am competent and authorized to swear this

affidavit.

2.  That in the present matter the grievance of the applicant is
against illegal felling of trees, illegal construction and
encroachment in the ecological sensitive zone of Agra

0 ™ 6(9" Ve District, particularly, around the Taj Mahal and along Agra-
Gwalior Highway. The applicant has further alleged that the
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paths, and brick-cement structures in the 100-200-year-old
Shahjahan Park situated between the Taj Mahal and Agra
Fort.

3.  That the Hon’ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter referred to as Hon’ble Tribunal)
issued notice on 23.12.2025 and directed the parties to file

their replies.

4.  That in compliance of the above directions of this Hon’ble
Tribunal, the UPPCB vide its letter no.-960/1.-294/2026
dated 10.02.2026 has requested the Divisional Director,
Social Forestry Division, Agra to inspect the site in question
and provide a detailed inspection report along with factual
status, number of trees, species, condition of trees, details of
cutting/damage to trees, status of permission and details of
related departmental action.

True copy of letter dated 10.02.2026 is annexed herein as
Annexure-R2/1.

3. In purSuance to the above letter dated 10.02.2026, a letter
no.-4453/35-3 Agra dated 06.03.2026 along with the
information provided by the Municipal Corporation, Agra
vide its letter no.-259/D/Garden/2025 dated 28.01.2026 has
been sent by the Divisional Director, Social Forestry
Division, Agra.

True copy of letter dated 06.03.2026 and letter dated
Ql"" ~oV© 28.01.2026 is annexed herein as Annexure-R2/2 and
YT A 7. Annexure-R2/3.
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6. That vide its letter dated 28.01.2026, contained as Annexure
R2/3, the Municipal Corporation, Agra has informed that to.
achieve the target of tree plantation set by the State
Government, every year, various trees are planted at various
places in Agra city. It is further informed that an eco-green
point has also been developed at the site opposite to the
Defence Land in Madhu Nagar wherein about 1796
trees/plants have been planted. It was also informed that the
Municipal Corporation, Agra has not felled any tree at the
said site, and the planted trees are still in their original state.
Further, a structure has also been made to store the soil,

manure, water retention and protection from animals.

. That further the UPPCB vide its letter no.-1002/1.-294/2026
dated 27.02.2026 has requested to the Vice Chairman, Agra
Development Authority, Agra to inspect the concerned site
in question and to provide the factual status, number of
trees, species, condition of trees, status of permission and
details of related departmental action.

A true copy of the letter no.-1002/L.-294/2026 dated
27.02.2026 is being annexed herewith and marked as
Annexure-R2/4.

8.  That in continuation to the above letter, the Agra
Development Authority, Agra vide its letter no.-447/D/EE-
2/26 dated 07.03.2026 has sent a report with regards to
certain points whereby it is informed that for the protection

A /yél/@f plants at Shahjahan Park and also for

7 Dower <o verification/examination of ASI perimeter and composite




108

plan, a committee was constituted by the Divisional
Commissioner Agra on 10.10.2025. The officials of the
constituted joint committee have undertaken the site visit
and conducted the inspection on 27.10.2025 and submitted
its report on 02.12.2025. The recommendation made by the

joint committee is as follows:

i.  For the work of thematic transformation at Shahjahan
Park, it would be appropriate to get the work of
sculpture construction done by applying to the
Competent Authority/National Monument Authority
as per the rules and after obtaining the required No

Objection Certificate.

ii.  Due to the excavation/work done on the spot for the
sculptures construction, the roots of the trees are
visible, for which it seems appropriate to get the work
done as per the rules on the basis of the environmental
assessment report only after getting the environmental
assessment done from an organization recognized by
the Government of India/Government of Uttar

Pradesh, so that there is no harm/damage to the trees.

Apart from the above, it was also informed that from the date
of inspection carried out by the constituted joint committee
on 27.10.2025, the construction work at the site in question

is completely stopped.

V( ”6\/(3/77) 86@/»\7 A true copy of the letter no.-447/D/EE-2/26 dated 07.03.2026

- ‘wﬁ: i S I : 2 3 .
ARV along with its respective annexure is being annexed herewith

/ /@ i ‘PB\ - and marked as Annexure-R2/5.

F~
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9.  That the present affidavit is being submitted before this

Hon’ble Tribunal for kind perusal and consideration.

10. I state that everything stated above has been stated by me in
my official capacity on and derived from the official records

and I state that nothing material has been concealed

therefrom.
e
DEPONENT
VERIFICATION:
Verified at A b12.6 onthisthe [0 day of M AW |

2026 that the contents of above affidavit are true and correct to my
knowledge based on records and information received and
believed to be true, no part of it is false and nothing material has

been concealed therefrom.
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1. In this original application (OA4), the applicant has alleged illegal felling of trees, illegal
construction and encroachment in the ecological sensitive zone of Agra District, particularly,
around the Taj Mahal and along Agra-Galior Higinvay.

The applicant alleges that the Agra Development Authority is constructing kiosks, paved paths,

and brick-cement structures in the 100-200 year old Shahjahan Park situated between the Taj

Mahal and Agra Fort.

3. The Learned Counsel for the applicant submits that in the course of construction pits have been
dug up near the roots of century old trees and the green cover have been destroyed and the
habitat of birds and butterflies is affected.

9. Theapplicant is directed to supply a copy of the OA to the Learned Counsel for the respondents

. within 03 days. The said respondents are directed to file the reply affidavit within 04 weeks.

- 10.  The oral prayer made by the Learned Counsel for the applicant to implead Agra Development
Authority as the respondent no. 11 is allowed.
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M| Gmail

In Re: Reply by UPPCB in OA No0.665/2025

Chirag Sahni <chiragsahni1008@gmail.com> 10 March 2026 at 17:32
To: Tarun kamra <cummra3@gmail.com>, CSUP@nic.in, secy-moef@nic.in, dmagr@nic.in, ps.pwd@up.gov

Sir,
Please find the attached copy of reply filed by UPPCB in OA N0.665/2025.

Regards

ﬂ OA6652025 Reply UPPCB for filing.pdf
— 3519K
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